
01.11.2017                  J - 1 ( PRONOUNCEMENT OF JUDGEMENT APPLT. JURISDICTION )

      COURT NO.3  
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE R K GAUBA

AT 2.15 P.M  

1. W.P(C)7278/2016 PREM SINGH SUMIT BANSAL
   VS. UOI & ORS SIDDHARTH PANDA

B S SHUKLA

2. W.P(C)7275/2016 PREM SINGH SUMIT BANSAL
VS. UOI & ORS SIDDHARTH PANDA

B S SHUKLA

COURT NO.31  
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2.30 P.M

1. CRL.M.C.2229/2017 VIRKARAN AWASTY  VIKAS PAHWA,NEERAL CHAUDHARY
VS.  STATE OF NCT OF KINNORI GHOSH,KARAN KHANUJA
DELHI SAKSHI AGGARWAL

VIKRAM PANWAR,TARA SHAHAN,
MUKESH KUMAR 

2. CRL.A.495/2013        RAMESH                   S.S AHULUWALIA,JATIN TEOTIA
                           VS STATE                   AMIT AHLAWAT,

3. CRL.M.B.1361/2017  AMARJEET                 S.B.DANDAPANI
   IN CRL.A.580/2016       VS STAE OF NCT OF DELHI ANITA ABHRAHAM

    HIGH COURT OF DELHI                            
    31st OCTOBER,2017                              REGISTRAR (LISTING)

/////////



01.11.2017                           FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

         COURT NO. 19 (OS–D)
                      HON'BLE MR. JUSTICE YOGESH KHANNA

39. O.M.P.(I) (COMM.) 382/2017 ISHVAKOO (INDIA) PVT. LTD.   LAKSHMI GURUNG, EASHA KADIAN 
                              Vs. NATIONAL PROJECTS        RAJAT ARORA 
                              CONSTRUCTION CORPARATION LTD                              

******                                               

COURT NO.  20  (OS – B)   
HON'BLE MR. JUSTICE NAVIN CHAWLA

    AT 2.15 P.M.

37. O.M.P. 30/2009            M/S JAKKI MULL & SONS        SACHIN DUTTA, SUSHIL SHUKLA         
                              Vs. JAGDISH THAKRAL          S.JAIN, ARVIND KUMAR GUPTA

PRASHANT BHARDWAJ

********                             
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